OFFICE OF THE ZONAL JOINT DIRECTOR GENERAL OF FOREIGN TRADE

(CLA), ‘A’ WING, INDERPRASTHA BHAWAN, I.P. ESTATE, NEW DELHI.

F.No. Misc./Trade Notice/AM.11




Dt. 9.8.2010
TRADE NOTIC NO.3/AM.11
Subject: Submission of application in terms of Para 3.8.6


Trade had filed applications with CLA, Delhi from 1.5.2010 to 1.6.2010 to avail Duty Credit Scrips under Para 3.13.4 of Foreign Trade Policy, in respect of exports made during the half-yearly period Oct-09 to March, 2010.  Trade is hereby informed that deficiencies in respect of such applications should be met by 6th September, 2010, failing which applications are liable to be rejected.

(Sanjay Rastogi)

Zonal Joint Director General of Foreign Trade 

